%
WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-110066
FROM 18.12.2017 To 22.12.2017
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS I
FINAL ORDER P
1-2. E/55210-55211/2012 FO/57699-57700/2017 | 10/11/2017 18/12/2017
3-9. E/809, 935-940/2009 FO/57728-57734/2017 | 10/11/2017 18/12/2017
10-12. | E/54147/2015 & FO/57735-57737/2017 | 10/11/2017 18/12/2017 -
E/52637/2015 &
E/52840/2015
13-16. | E/55956-55959/2014 FO/57738-57741/2017 | 10/11/2017 18/12/2017 |
17-20. | E/58693-58696/2013 FO/57744-57747/2017 | 10/11/2017 18/12/2017
21. E/55544/2014 FO/57748/2017 10/11/2017 18/12/2017
22-23. | E/52440/2016 & FO/57751-57752/2017 | 10/11/2017 18/12/2017 D
E/52385/2016
24-26. | E/52597/2015 & FO/57753-57755/2017 | 10/11/2017 18/12/2017 1
E/52628/2015 & ‘ P
E/50089/2016 o ;!
27. E/50283/2017 FO/57756/2017 10/11/2017 18/12/2017
28. E/50282/2017 FO/57757/2017 10/11/2017 18/12/2017 |
29. E/51133/2015 FO/57758/2017 10/11/2017 18/12/2017 |
30. E/50302/2017 FO/57759/2017 10/11/2017 18/12/2017 1
31-33. | E/50356/2017 & FO/57763-57765/2017 | 10/11/2017 18/12/2017 :
E/51304/2017 & %
E/51320/2017 .
32. E/50344/2017 FO/57766/2017 10/11/2017 18/12/2017 1,
33. E/50333/2017 FO/57767/2017 10/11/2017 18/12/2017 ’;
34-36. | E/51728-51730/2017 FO/57768-57770/2017 | 10/11/2017 18/12/2017 !
Diary No. ! |
51153,51198,51208/201 ||
7..cr e — 1y Lo e N
37-40. | E/51983-51986/2015 FO/57790-57793/2017 | 10/11/2017 18/12/2017 .
41-42. | E/56857-56858/2013 FO/57796-57797/2017 | 10/11/2017 18/12/2017 i
43. E/50339/2016 FO/57771/2017 13/11/2017 20/12/2017 N
44. E/53113/2015 FO/57772/2017 13/11/2017 20/12/2017 o
45-46. | E/53116-53117/2016 FO/57773-57774/2017 | 13/11/2017 20/12/2017 ‘I
47. E/50259/2016 FO/57775/2017 13/11/2017 20/122017 !
48-49. | E/58502-58503/2013 FO/57776-57777/2017 | 13/11/2017 20/12/2017 o
50. E/50473/2017 FO/57814/2017 13/11/2017 20/12/2017 s
S1-52. | £/50196-50197/2017 FO/57815-57816/2017 | 13/11/2017 20/12/2017
53-54. | E/50129/2017 & FO/57817-57818/2017 | 13/11/2017 20/12/2017 ,
E/50467/2017 1
55. E/53321/2015 FO/57819/2017 14/11/2017 20/12/2017
56. E/50368/2017 FO/57820/2017 13/11/2017 20/12/2017
57. E/50402/2017 FO/57821/2017 13/11/2017 20/12/2017
58. E/50367/2017 FO/57822/2017 13/11/2017 20/12/2017
59. E/53012/2016 FO/57823/2017

13/11/2017

20/122017




E/50372/2016 FO/57826/2017 13/11/2017 20/12/2017
E/50190-50191/2016 FO/57831-57832/2017 | 14/11/2017 20/12/2017 | |
E/ROA/50642- FO/57833-57834/2017 | 14/11/2017 20/12/2017
50643/2017 IN E/679-

680/2011
E/52705/2015 FO/57835/2017 14/11/2017 20122017 1
E/3754-3755/2012 FO/57836-57837/2017 | 14/11/2017 207122017 L
E/50770/2017 FO/57860/2017 15/11/2017 20/12/2017 |
E/50765/2017 FO/57861//2017 [5/11/2017 20/12/2017 |
E/50581/2017 FO/57866/2017 15/11/2017 20/12/2017 | |
E/50495/2017 FO/57867/2017 15/11/2017 20/12/2017 i
E/50569/2017 FO/57868/2017 15/11/2017 20122017 i
E/50518/2017 FO/57869/2017 15/11/2017 20/12:2017 B
. E/50561/2017 FO/57870/2017 15/11/2017 20/12/2017 |
75-78. | E/58181/2013 & FO/57871-57874/2017 | 15/11/2017 20/12/2017 e
E/50005/2014 & |
E/50341-50342/2016 B
79. E/50522/2017 FO/57875/2017 15/11/2017 20/122017
80-82. | E/51453-51455/2014 FO/57876-57878/2017 | 15/11/2017 200122017
83-84. | E/50511,50645/2017 FO/57881-57882/2017 | 15/11/2017 20/12/2017 %
85. E/50613/2017 FO/57884/2017 15/11/2017 20/12/2017
86. E/50622/2017 FO/57885/2017 15/11/2017 20/12/2017 ;
87. E/50341/2017 FO/57886/2017 15/11/2017 20/12/2017 1]
88. E/50633/2017 FO/57887/2017 15/11/2017 20/12/2017 !
89. E/50379/2016 FO/57888/2017 15/11/2017 20/12/2017 |
MISC ORDER
L. E/ROM/50652/2017 IN | MO/50735/2017 14/11/2017 20/12/2017
E/3765/2010
Asst:.\fcefg%trgr |
Excise Branch-DB |
.
VS, i

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.




WEELKY STATEMNT FOR DESPATCH OF ORDER
EXCISE APPEAL BRANCH
CESTAT, NEW DELHI-110066
FROM 25.12.2017 To 29.12.2017 I
S/NO. | APPEAL NO. ORDER NO. DATE OF DATE ON
ORDER WHICH ORDER
RECIVED DESPATCHED
FROM THE PS
TO HON’BLE
PRESIDENT/VI
CE
PRESIDENT/ME
MBERS
FINAL ORDER o
l. E/50918/2017 FO/57996/2017 29/11/2017 26/12/2017
2. E/51915/2016 FO/58041/2017 24/11/2017 26/12/2017
3-5. E/51973-51975/2016 FO/58042-58044/2017 | 24/11/2017 26/12/2017 1
6. E/51779/2016 FO/58045/2017 24/11/2017 26/12/2017 | |
7. E/51190/2015 FO/58046/2017 24/11/2017 26/12/2017 | ]
8. E/101/2010 FO/58053/2017 24/11/2017 26/12/2017
9. E/51241/2017 FO/58059/2017 24/11/2017 26/12/2017 -
10. E/56002/2014 FO/58060/2017 27/11/2017 26/122017 |
. E/1200/2011 FO/58061/2017 27/11/2017 260122017 i
12. E/53096/2016 FO/58062/2017 24/11/2017 26/12/2017 j
13. E/51947/2016 FO/58069/2017 24/11/2017 26/12/2017 1
14. E/51933/2016 FO/58070/2017 24/11/2017 26/12/2017 ;
5. E/50427/2016 FO/58071/2017 27/11/2017 26/12/2017 !
16. E/50630/2017 FO/58072/2017 27/11/2017 26/12/2017
17. E/511/2009 FO/58086/2017 27/1172017 26/12/2017
18. E/50500/2017 FO/58087/2017 27/11/2017 26/12/2017 ,
19. E/2130/2012 FO/58088/2017 27/11/2017 26/12/2017
20. E/533/2012 ['FO/58131/2017 01/12/2017 26122017
21-24. | E/50930/2017 & FO/58156-58159/2017 | 06/12/2017 26/12/2017
E/50969-50970/2017 & b
E/51002/2017 ]
25-26. | E/205-206/2012 FO/58176-58177/2017 | 04/12/2017 26122017 1
27-28. | E/52099,52583/2014 FO/58178-58179/2017 | 04/12/2017 26/12/2017
29. E/56320/2013 FO/58196/2017 05/12/2017 26/12/2017 R
30-31. | E/51295,51398/2017 FO/57963-57964/2017 | 21/11/2017 28/12/2017
32. E/51228/2017 FO/57965/2017 21/11/2017 28/12/2017
33. E/53542/2015 FO/57966/2017 21/11/2017 28/12/2017
34, E/54503/2015 FO/57967/2017 21/11/2017 28/12/2017
35-37. | E/52826/2015, FO/57968-57970/2017 | 21/11/2017 28/12/2017
E/53066/2015, ‘
E/53075/2015 i
38-40. | E/3569/2012 & FO/57971-57973/2017 | 21/11/2017 28/12/2017 ‘
E/3570/2012 &
E/3573/2012 :
41. E/3247/2010 FO/57974/2017 21/11/2017 28/12/2017
42. E/52336/2014 FO/57975/2017 21/11/2017 28/12/2017 | |
43, E/51149/2017 FO/57976/2017 21/11/2017 28/12/2017
44, E/51148/2017 FO/57978/2017 21/11/2017 28/12/2017
45. E/51116/2017 FO/57979/2017 21/11/2017 28/12/2017
46. "E/51086/2017 FO/57980/2017 21/1172017 28/12/2017
47. E/51096/2017 FO/57981/2017 21/1172017 28/12/2017
48. E/51143/2017 FO/57983/2017 21/11/2017 28/12/2017




E/51152/2017 FO/57987/2017 2171172017 28/12,2017
E/51453/2017 FO/57989/2017 21/11/2017 28/12/2017
E/51288/2017 FO/57994/2017 2000172007 | 28/122017
E/51904/2016 FO/58012/2017 23/11/2017 28/12/2017
E/52077/2015 FO/58013/2017 23/11/2017 28/12/2017
E£/53205/2015 WITH FO/58014/2017 2371172017 28122017
E/COD/51085/2016 &

E/CROSS/51083/2016 ]
55. E/54198/2015 FO/58015/2017 23/11/2017 28/12/2017
56-59. | E/50513-50514/2016 & | FO/58020-58023/2017 | 23/11/2017 28/12/2017
E/50971/2017 &
E/51351/2017
60-61. | E/53988-53989/2015 FO/58027-58028/2017 | 23/11/2017 28/12.2017
62-64. | E/51181.51179.51180/2 | FO/58029-58031/2017 | 23/11/2017 28/12:2017
017
65-69. | E/53029-53033/2016 FO/58032-58036/2017 | 23/11/2017 28/12/2017
70-71. | E/52607-52608/2016 FO/58037-58038/2017 | 23/11/2017 28/12/2017
72. E/51369/2016 FO/58047/2017 23112017 28/122017
73. E/51244/2017 FO/58048/2017 23/11/2017 28/12/2017
74. E/51401/2017 FO/58049/2017 23/112017 28/12.2017
75. E/51385/2017 FO/58050/2017 23/11/2017 28/12/2017
76. E/51469/2017 FO/58100/2017 23/11/2017 28/12/2017
77. E/50839/2017 FO/57897/2017 16/11/2017 28/12/2017
78-79. | E/211/2010 & FO/57898-57899/2017 | 16/11/2017 28/12/2017
E/640/2012
80-83. | E/51321.51324/2016 FO/57904-57907/2017 | 16/11/2017 28/12:2017
E/50713,50462/2017
84. E/51636/2016 FO/57908/2017 16/11/2017 28/12/2017
85-86. | E/50323-50324/2017 FO/57912-57913/2017 | 16/11/2017 28/12/2017
87-91. | E/1181-1183/2010 & FO/57914-57918/2017 | 16/11/2017 28/12/2017
E/1736-1737/2011
92-93. | E/ROA/50812- FO/57924-57925/2017 | 20/11/2017 28/12/2017
50813/2017 IN E/1046-
1047/2011 -
94, E/50868/2017 FO/57931/2017 17/11/2017 28/12/2017
95-96. | E/50999-51000/2017 FO/57932-57933/2017 | 17/11/2017 28/12/2017
97. E/50616/2017 FO/57934/2017 [17/11/2017 28/12/2017
98. E/50574/2017 _FO/57935/2017 17/11/2017 28/12/2017
99. E/51282/2017 FO/57939/2017 17/11/2017 28/12/2017
100. | E/50712/2017 FO/57944/2017 20/11/2017 28/12/2017
101- | E/2858/2006 & FO/57945-57949/2017 | 20/11/2017 28/12/2017
105. | E/1820/2006 &
E/1821/2006 & E/3024-
3025/2006
106- | E/4057-4060/2010 FO/57951-57954/2017 | 20/11/2017 28/12/2017
109. _
110. [ E/50506/2017 FO/57962/2017 20/11/2017 28/12/2017
111- | E/53106/2016 & FO/58009-58011/2017 | 13/12/2017 28/12/2017
113. | E/50244-50245/2017
114. | E/50820/2014 FO/58217/2017 08/12/2017 28/12/2017
115- | E/53196-53198/2014 FO/58218-58220/2017 | 08/12/2017 28/12/2017
117.
118- | E/309/2011 & E/593- FO/58221-58223/2017 | 08/12/2017 28/12:2017
120. | 594/2011
121- | E/55654/2014 & FO/58243-58245/2017 | 08/12/2017 28/12/2017
123. | E/50656-50657/2014
124- | E/52977-52978/2016 FO/58261-58262/2017 | 08/12/2017 28/12/2017
125.
126. | E/52852/2016 FO/58269/2017 08/12/2017 28/12/2017
127. | E/1989/2012 FO/58272/2017 08/12/2017 28/122017
128- | E/2000-2002/2011 & | FO/58284-58287/2017 | 11/12/2017 28/12/2017

131.

E/2510/2011




E/51039-51043/2015 FO/58303-58307/2017 08/12/2017 28/12/2017

E/55709-55710/2014 & | FO/58354-58358/2017 13/12/2017 28/12/2017
E/55721/2014 &
E/55813/2014 & |
E/52678/2015 Do

MISC ORDER B
I. E/ROM/50604/2016 IN | MO/50748/2017 211172017 281272017
£/2319/2006
2. E/ROA/50802/2017 IN | MO/50768/2017 30/1172017 261212017 R
E/3029/2009
3. E/ROA/50765/2017 IN | MO/50769/2017 3071172017 26/12/2017
E/1358/2012
i E/ROM/50806/2017 IN | MO/50777/2017 13/12/2017 28/12/2017
E/59086/2013
5. E/ROM/50763/2017 IN | MO/50779/2017 08/12/2017 281212017
E/3454/2006 -
6. E/ROA/S0747/2017 IN_ | MO/50782/2017 1171212017 28/12/2017 |
E/799/2012 R
1.O. ORDER
I E/S/55389/2013,E/M/50 | 1.0/81-89/2017 6122007
266/2015 IN 29/11/2017

E/55324/2013 &
E/S/55390/2013 IN
E/55325/2013
E/S/55391/2013 IN
E/55326/20153 &
E/S/55392/2013 IN
E/55327/2013 &
E/S/55393/2013 IN
E/55328/2013 &
E/S/55394/2013 IN
E/55329/2013 &
E/S/55400/2013 IN
E/55330/2013 & ‘
E/S/55430/2013 IN o
E/55353/2013 & P
E/56602/2013

Asstt. Registrar ‘
Excise Branch-DB }

NS,

—

Kind Attention: Now all judicial orders are being suomotu disclosed on CESTAT
website as soon as after signature of the Hon’ble Benches on the same day for the
facility of the public at large. Thus all the public including parties and RTI
application movers may upload these orders from there for their use.




